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RS TO QUESTIO 

lOck . ositioQ of roodgrains vJs..a-vls 
OfftAke 

*1. SHRI AMAL DATTA: 

SHRI R. P. GAEKWAD 

Will the Minister of FOOD AND 
ML SUPPLIES be pleased to lay a 

tatement showing: 

(a) the production and procurement of 
foodr,rain . for 1982-83; 

(b) wli.l! \·V~t: .Ii: foodgrain stock 011 
_,,1 Oecemher. 1982, giving break-up of 
different types of foodgrruns; 

(c) what is the expected total offtake 
from the Public Di tribution System and 
how do Government propose to meet the 
sam; and 

(d) is it a fact that Government arC' 
releasing only one million tonnes of foou-
grains per month to th", States against n 
demand of two million tonn~s by the 

tate for distribution through Public 
Distribution System? 

TH MINrST R OF STATE OF THE 
MISTRY OF FOOD AND CIVIL 

UPPLIES (SHRI BHAGWAT JHA 
AZAD): (a.) E timalc of production of 
foodgrains for 1982-83 would become 
available after the close of the agriculture 
year, in August I eptember. 1983. flo ',,-
ever. the ' procurement of kharif l,;ere:l1s 

ut of this crop as on 15th February, 
] 983 ha n 5.65 million tonncs. 

(b) Tolal stocks of foodgrains witn 
public agencies on 31st December, 1982 
was ab ul 12.68 million tonnes. consist-
ing of 5.34 million tonnes of rice, 7.19 
million tonnes of wheat and 0.15 million 
t nne ' of coarse grain<;. 

( ) The rcquiremeuts are expected tf) 
be met from the e .t<l.ting <;tocks and the 
procurement to he made during the year. 
It is not po sibL a this '>t,lg to preci 'l'-
ly (" imat the requir~ments for the yenr 
1983. The monthly offta -e at pre ent j 
over 1.2 million toon . 

(d) Against a montHly demand of 
about 2 million tonnes received from the 
yari~us States, the allocatiOns ITO the 
Central Pool have b en over 1.2 miltion 
tonnes. 

Progcamm to Expand Sports Facilities 

*2. SHRl RASABEHARI BEHERA: 

SHRI SAIFUDDIN CHOWDHA-
RY 

Will the 'Minister of SPORTS be pleased 
to state: 

(a) whether after forming Sports ~1i

nislry in the Centre, G vernment have 
drawn any special programme to expand 
the sports facHitie in educational institu-
tion and !:>ports organisations; 

(b) is there any proposal to have It 

p );-~:-; lVTinistry in every State; 

(c) if so, p1an and programme of t...en-
tral Government for improving standard 
of game a.nd ports; 

(d) i .') there any National Uame~ })oii-
cy h_ ing implemented in all parts of .the 
<.:ountry; and 

(e) if <;0, details thereof? 

TH MINlSr ' R OF PARLlAMEN-
TARY AFFAIRS, SPORTS AND 
WORKS AND HOUSlNG (SHRI BUTA 
SINGH): (a) to (e). A statement is laid 
on the Table of the Sabha. 

Statement 

( a) to ( c ). There is already a policy 
statement on game~ and sports in existence 
a a part of the national policy on educa-
tion announced by the Government in 
196~ and laid before the two Houses of 
P rliament. Thi policy statement bas 
so far formed the policy basis for the de-
velopment of games anu sports in the 
conntry. Th " 'tatem<;:nt read a~ fotlow~: 

"GAMES AND SPORTS : Gam .s 
and Spo ts should l?e developed on a I 

large cale with the object of improv-
ing the physical fitness and sportsmanship 
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hip ,of the everage tudent as well a 
those who excel in the department. Where 
playing fields and Qther facilities for 
developing a nation-wide programme of 
physical education do not exist they 
should be provided on a priority ba!,h_!' 

Besides the above policy statement, 
guidelines were issued to the State Gov-
ernment on policies and programmes in 
1975 after a consensus had been arrived 
at in a meeting of Ministers in-charge of 
sports of , the State Governments, State 
Sports Councils and the All India 
Council of Sports. More recently, 
the An India Council of Sports 
ha prepared a Draft National Policy on 

port " 011 which the comments of the 
tate Governments were invited and the 

All India Council of Sports is at prescnt 
Ctssessing the impact of the comments on 
it original draft and is expected to make 
its final recommendations in the ~attcr 

!lhortly. 

3. Pending ~uch recommendations k3.d-
ing to a new sports policy, the newly for-
med Department of Sports, whose first 
major contribution to national sports was 
the successful holding of the IX Asian 
Games, proposes to implement certain 
programmes. These programmes take j nlo 
account the need for continuity in policy 
as also that for constant innovation. The 
programme" propo<;ed to he implemented 
are:-

(i) Sports being a State Subject un-
der the Constitution, the primary res-
ponsibility for its promotion rests with 
the State Governments. The Depart-
ment of Sports will, therefore, take al1 
the necessary steps to catalyse action at 
the level of the State Governments by 
holding p~riodic consu1tations with 
them and will also hold Conference of 
State Ministers responsible for sports 
a may be ne essary. This would ensure 
funer involvement of State Govern-
ments in the promotion of sports in the 
country. 

(ii) Recognising that mass participa-
tion by people in sports activities and 
participation in competitive sports aim .. 
ed at excenence are complementary to 

each other, efforts will be made so that 
both receive adequate atte~tion, 'of the 
Central and Stat Governments. 

(iii) It is proposed to intensify, sub-
ject to availability of resources and in 
concert with the State Governments, 
the programme for the creation of ne-
ces ary sports iaciJities . t the distrkt 
and taluka levels apart ~m the na-
tional and state levels. The State Gov-
ernments will also be expected to 
create such facilitjes in the educational 
institutions on as large a scale as po-
sible. 

(iv) It js nec ssary that to make 
po sible the creation of such facilities 
as are mentioned above, the appropriate 

. authorities take ~teps to see that the 
exir.ting open spaces are preserved to 
the extent possible and the neces ary 
space is made available for sports pur-
pose . There i also c1early need for 
preservlltion of eXl'iting p1ily-fie1dl:J , 

( v) Special thrUb is proposed to 
be given by urging State Governments 
to pro mot in un ever increasing mea-
sure, sports in the rural area wher 
opportunities for participa' g in orga-
nised sports are at present inadequate. 
Special attention 11as to be ~ven for 
promotion of ::ports among the tribal 
people and women. 

(vi) The educational autborit'es at 
the Centre and in the States will be ur-
ged to seriously consider the pos ibility 
of making physical educa ion, ports 
and games compulsory in the edu a-
tional institutions. 

(vii) It i proposed to utilise tbe 
sports facilities created in the con~ t of 
the IX Asian Gam. $ ~t 0. optimum. 
level so that they ser:e as a n cleus 
for raising stand ds 0 competiti e 
ports. Such uti j t.o wow . lude 

making the facilitie Ie fo~ the 
holding of int rnatio national. re-
gional and local t nts. 

(viii) Havin r 
our outstanding 
bllck-up 0 
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port ' medi ·j lC, bio-mechani s, sports 
pby iology etc., it is proposed to strr-ng. 
then the sports sciences department of 
the ' et ji Subhas National Institute of 
por , Patiala, 0 that, with that D.!-

partment as nucleus, it is made possi· 
bl to provide the necessary sci~ntific 

back-up for Indian sport. 

(i ) The quality of port coa~hjng 

will be further improved. 

(x) Physical conditioning of national 
and regional teams will have to be 
given pedal attention with the coope-
ration of the national sports federa-
tion . This is necessary if our top l~vel 

port men are to stand up to the ribor-
ous competition that they face in inler-
lational tournament. 

( i) The importan,ce of expo, ing our 
promising players and athletes to inter-
national competitions abroad is recog-
ni ed and effort will be made to give 
them adequate exposure within the 
limitations of resource available. 

(xii) The Indian Olympic As oria-
lion and national ports f.ederations, a 
bodic primarily responsible for com-

etitive , ports have an important role 
to pay in the sphere of competitive 
. port. Every effort will be made to 
encourag them to di charge their re<;~ .. 
ponsibilities in a satisfactory manner. 
They would be specifically encouraged 
to undertake election and training of 
portsmen and women in a more sy te-

I matic manner. 

(xiii) ffort wilt l:e made to enlarge 
the exi ting programme or provision of 

ports cholarships to promi ing boy 
nd girls at the school and coUege level 
o th t they are assured of proper nu-

, trition for pursuing their port activi-
ti . vigorotl ly. This would also help 
in potnng talent at a young age for 
which the State Government ~a tie a 
major role to play. 

( ' iv) 1 i a1 ' 0 propo ed to encon· 
. g reo arch and development in the 
old of port generally_ 

4. As mentioned earlier, sport is a 
State subject and there are constraints on 
the re!,ources available for the promotion 
of ports, both at the Centre and in the 
State. .ompetitive sport is pected to 
be looked after, without interference from 
the Government, by the Indian Olympic 
Association and national sports federations 
in accordance with the Olympic Charter. 

The extent to which our efforts succeed'> 
will, therefore, depend on the steps to be 
taken by the State Governments, the efforts 
put in by the Indian Olympic A sociation 
and the national sports federations, and 
funds made avai1able for the promotion 
of 'ports by the Centre and the State Go-
vernments. 

5. The re ommendation of the All In.! 
dia COllDcil of Sport that State Govern-
ments may et up Sports Departments to 
deal with ports including physical educa-
tion is already in the notice of the State 
Governments. It is for the State G{wern-
ment to tnke appropriate action.ill the 
matter. 

Co1lailSC of D.D.A. flats and a School 
Btlildin~ in Delhi 

: 3. SHRI RASHEED MASOOD : 

SHRI KUSUMA KRISHNA -
MURTY: 

Will the Minister of WORKS AND 
HOUSING be pleased to tate: 

(a) v. hether three storey of D.D.A:s 
four-floor comple.' in Vikaspuri and a 
'ch 01 building in Paschim Vihar recen-
tly collapsed when they were nearing 
completion; 

(b) whether it is also a fact that walls 
of newly built DDA apartment in Mon-
golpuri had collapsed recently and that 
there are persistent complaints about the 
ub-standafd materials being used in the 

construction of DDA houses; 

(c) if so, whether Government have 
made Hny inqlury ' into the matter; 

(d) if 0, the re ult thereof; and 




